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No. F. 3-36-2013-X11L—1In exercise of the powers conferred by Regulation SA of Central Electricity Authority
(Measures relating to Safety and Electric Supply) Regulations, 2010 (as amended), the State Government, hereby
authorizes such Supervisory Competency Certificate holders from Madhya Pradesh Licensing Bowd (Electrical). who
are Graduate e Electrical Engineenng and have atleast 3 vears expericnce in msiatlation, operabon and mamienance
of electrical mstatlation as Chartered Electrical Safety Engineer till further orders :

Provided ihat the list of such Chartered Electrical Safety Engmeers shall be displayed at the website of Electrical
Inspectorate of Madhya Pradesh:

Provided further that the Clief Electrical Inspector shall be authorized and respunsible to mantain such
updated hist.

2 This natificanon shall come mto force hom Tt August. 2017
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